ITEM NO.101 COURT NO.5 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 565/2012
NIPUN SAXENA & ANR. Petitioner(s)
VERSUS
UNION OF INDIA & ORS. Respondent(s)
[ HIGH ON BOARD ]

WITH

SMW(Crl) No. 4/2019 (PIL-W)

Mr. Sidharth Luthra, Amicus Curiae assisted by Ms. Supriya Juneja,
learned

counsel/Advocate-on-Record

IA No. 107372/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 89799/2022 - APPROPRIATE ORDERS/DIRECTIONS

IA No. 107373/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 107370/2020 - INTERVENTION APPLICATION

IA No. 8079/2020 - INTERVENTION APPLICATION

IA No. 37881/2020 - INTERVENTION/IMPLEADMENT

IA No. 89797/2022 - INTERVENTION/IMPLEADMENT

Date : 24-04-2025 This petition was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE VIKRAM NATH
HON'BLE MR. JUSTICE SANDEEP MEHTA

For Petitioner(s) : Mr./Ms.Nipun Saxena
Mr./Ms. Adya Pandey
Mr. Madhav Pooviah, Adv.
Mr. Paras Nath Singh, Adv.
Petitioner(s)-in-person

For Respondent(s)
Ms. Archana Pathak Dave, A.S.G.
Ms. Aishwarya Bhati, ASG
Mr. Digvijay Dam, Adv.
Mr. A.k.panda, Adv.
Ms. Sunita Sharma, Adv.
Mr. R.r.rajesh, Adv.
S oK e Mr. S.a.haseeb, Adv.
gﬁgﬁﬁ@ Mr. Sudarshan Lamba, AOR
Roason T
Ms. Jyoti Mendiratta, AOR
Mr. Abhishek, AOR
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Sanchar Anand, Adv.
Devendra Singh, AOR
Shiv Kumar, Adv.

Aman Kumar Thakur, Adv.
Abhishek Bhardwaj, Adv.

Sumeer Sodhi, AOR

S.. Udaya Kumar Sagar, AOR
Lawyer S Knit & Co, AOR

Mukti Chowdhary, AOR

Shirin Khajuria, Adv.
Swati Tiwari, Adv.
Anindita Mitra, AOR

Binu Tamta, AOR

Indira Jaising, Amicus Curiae
Sidharth Luthra, Amicus Curiae
Supriya Juneja, AOR

Rajni Gupta, Adv.

Sougat Pati, Adv.

Arya Suresh, Adv.

Lakshmi Raman Singh, AOR
Narendra Kumar, AOR
Sravan Kumar Karanam, AOR

Avijit Mani Tripathi, AOR
Aditya S. Pandey, Adv.
T.k. Nayak, Adv.

Vikas Bansal, Adv.

A.M. Tripathi, Adv.

Asmita Singh, AOR
Abheet Mangleek, Adv.
Tushar Nair, Adv.
Anirudh Anand, Adv.
Punishk Handa, Adv.

Sanjay Kumar Visen, AOR

Archana Pathak Dave, A.S.G.
Raj Bahadur Yadav, AOR
Arvind Kumar Sharma Aor, Adv.
Digvijay Dam, Adv.

Mohan Prasad Gupta, Adv.
Jagdish Chandra, Adv.
Sunita Sharma, Adv.

Baani Khanna, AOR
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Robin Singh, Adv.
Kapil Balwani, Adv.
Tejal Nagauri, Adv.

Jaspreet Gogia, AOR

Deepayan Mandal, AOR
Mridul Bansal, Adv.
Naman Varma, Adv.

Plr Chambers And Co., AOR
Aswathi M.k., AOR

Aaditya Aniruddha Pande, AOR
Siddharth Dharmadhikari, Adv.
Bharat Bagla, Adv.

Sourav Singh, Adv.

Aditya Krishna, Adv.

Adarsh Dubey, Adv.

Sahil Tagotra, AOR

Kartik Seth, Adv.
Raghav Sharma, Adv.
Mohneesh Rai, Adv.
Saurabh Chaturvedi, Adv.
Chiranjeev Sharma Adv.
Manni Sethi, Adv.
Chambers Of Kartik Seth, AOR

Merusagar Samantaray, AOR
Shibashish Misra, AOR

Akshat Kumar, AOR
Anubha Dhulia, Adv.

Akshay Amritanshu, AOR
Drishti Rawal, Adv.
Pragya Upadhyay, Adv.
Drishti Saraf, Adv.

Sanjai Kumar Pathak, AOR
Shashi Pathak, Adv.
Arvind Kumar Tripathi, Adv.

Amit Gupta, AOR
Kshitij Vaibhav, Adv.
Muskan Nagpal, Adv.

Colin Gonsalves, Sr. Adv.
Ali Qambar Zaidi, Adv.
Satya Mitra, AOR



Mr.
Mr.
Mr.
Mr.

Mr.

Ms.
Ms.

Mr.

Ms.

Mr.
Mr.

Mr.

Ms.
Mr.
Ms.
Mr.
Ms.
Mr.

Mr.

Mr.
Mr.
Mr.
Mr.
Mr.
Mr.

Mr.

Ms.

Mr.

Mr.
Ms.
Mr.
Mr.

Ms.
Ms.

Ms.

Mr.
Mr.

Sandeep P.Singh Dingra, Adv.
Sanjiv Kumar Jain, Adv.
Dilip Kumar, Adv.

Zawed Raza, Adv.

Vinod Sharma, AOR

Rashmi Nandakumar, AOR
Yashmita Pandey, Adv.

Jagjit Singh Chhabra, AOR
Vishakha, AOR

Pradeep Misra, AOR
Rajiv Kumar Choudhry , AOR

Krishnanand Pandeya, AOR

Archana Pathak Dave, A.S.G.
Digvijay Dam, Adv.

Sunita Sharma, Adv.

Mohan Prasad Gupta, Adv.
Agrima Singh, Adv.

Arvind Kumar Sharma, AOR

Vivek Narayan Sharma, AOR

Sahil Bhalaik, AOR

Tushar Giri, Adv.

Siddharth Anil Khanna, Adv.
Ritik Arora, Adv.

Shivam Mishra, Adv.

Gowtham Polanki, Adv.

Sewa Singh, Adv.

Ankita Sharma, AOR
Arjun D. Singh, Adv.

Shiv Mangal Sharma, A.A.G.
Nidhi Jaswal, Adv.

Sustam Singh Chauhan, Adv.
Sandeep Kumar Jha, AOR

Sindoora Vvnl, AOR
Thithiksha Padmam, Adv.

Kamakshi S. Mehlwal, AOR

V. N. Raghupathy, AOR
Raghavendra M. Kulkarni, Adv.



Dr. J. P. Dhanda, AOR

Mr. Ramesh Babu M. R., AOR
Mr. Pranav P P, Adv.

Mrs. Anil Katiyar, AOR

Mr. Shreekant Neelappa Terdal, AOR
Mr. Krishna Kant Dubey, Adv.

Mr. Mukul Singh, Adv.

Mr. Mukesh Kr. Verma, Adv.

Mr. Varun Chugh, Adv.

Mr. Bhuvan Kapoor, Adv.

Ms. Vanshaja Shukla, AOR
Ms. Ankeeta Appanna, Adv.
Mr. Ajay Bahuguna, Adv.
Mr. Siddant Yadav, Adv.

Ms. Tulika Mukherjee, AOR
Mr. Beenu Sharma, Adv.

Ms. G. Indira, AOR
Mr. P Gandepan, Adv.

Mr. Arjun Garg, AOR
Ms. Kriti Gupta, Adv.
Mr. Saaransh Shukla, Adv.

Mr. Gurmeet Singh Makker, AOR

Mr. Tushar Mehta, Solicitor General(Not Present)
Mr. K M Nataraj, A.S.G.

Ms. Aishwarya Bhati, A.S.G.

Ms. Swati Ghildiyal, Adv.

Ms. Ruchi Kohli, Sr. Adv.

Ms. Chitrangda Rastrawara, Adv.

Ms. Aagrima Singh, Adv.

Mr. M. K. Maroria, Aor, Adv.

Mr. Gopal Singh, AOR

Mr. Tanmaya Agarwal, AOR
Mr. Wrick Chatterjee, Adv.
Mrs. Aditi Agarwal, Adv.

Mr. M. Yogesh Kanna, AOR



Mr.
Ms.

Mr.
Ms.
Ms.
Mr.
Mr.
Ms.
Mr.
Mr.
Mr.

Ms.
Mr.
Mr.

Mr.
Ms.
Ms.
Mr.
Mr.
Mr.

Mr.
Mr.
Mr.
Mr.

Ms.
Mr.

Mr.
Mr.

Mr.
Ms.

Mr.
Ms.

Mr.

Mr.
Ms.
Mr.

Mr.
Mr.
Mr.
Ms.
Mr.

C. K. Sasi, AOR
Meena K Poulose, Adv.

Abinav Bajaj, Adv.
K. Enatoli Sema, Adv.
Chubalemla Chang, Adv.
Amit Kumar Singh, Adv.
Prang Newmai, Adv.
Geetashi Chandna, Adv.
Saksham Ojha, Adv.
Kunal Himani, AOR
Abhinav Rana, Adv.

Sana Hashmi, AOR
Salman Hashmi, Adv.
Sheezan Hashmi, Adv.

Chinmoy Pradip Sharma, Sr. A.A.G.
Diksha Rai, AOR

Purvat Wali, Adv.

Piyush Vyas, Adv.

Krishnajyoti Deka, Adv.

Vijay Deora, Adv.

Aravindh S., AOR
Akshay Gupta, Adv.
Aadithya Aravindh, Adv.
Aman Gautam, Adv.

Astha Sharma, AOR
Saurabh Trivedi, AOR

Manish Kumar, AOR
Divyansh Mishra, Adv.

Milind Kumar, AOR
Taruna Ardhendumauli Prasad, AOR

Abhimanyu Tewari, AOR
Eliza Bar, Adv.

Prashant Shrikant Kenjale, AOR

Guntur Pramod Kumar, AOR
Prerna Singh, Adv.
Dhruv Yadav, Adv.

Sunny Choudhary, AOR
Pukhrambam Ramesh Kumar, AOR
Karun S, Adv.

R. Divysana, Adv.

Mahfooz Ahsan Nazki, AOR



Mr. Gopal Jha, AOR

Mr. D.K Thakur, Adv.

Mr. Rajeev Kumar Gupta, Adv.
Mr. Tavleen Singh, Adv.

Ms. Vallabhi Shukla, Adv.
Mr. Rohit Kumar, Adv.

Mr. Joginder Mann, Adv.

Mr. Govardhan Prasad Tiwari, Adv.
Mr. Bimlesh Kumar Singh, AOR

UPON hearing the counsel the Court made the following
ORDER

List these matters on 8" May, 2025 to be taken

up at 2.00 P.M..

We have heard Mr. Sidharth Luthra and Ms.
Indira Jaising learned Amicus Curiae appearing in

both the matters for sufficient length.

The arguments have been advanced 1in presence
of Ms. Archana Pathak Dave and Ms. Aishwarya Bhati
learned ASG so they can anticipate  further

developments in the case on 8 May, 2025.

In the meanwhile, office to wupload the
report(s) submitted by Mr. Sidharth Luthra, 1learned
Amicus Curiae on 19*" February, 2025 and by

Ms.Indira Jaising, learned Amicus Curiae.
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